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2505. SHill AMAIt ROYPRAD~AN : 
Will the PlUMB MINISTER. be pleased to 
ltate : 

<a) wbether it is a fact tbat an appeal 
1101 in the Supremo Court in the Hi.h 
Courts of the country ,pintt the decision 
of tbe Administrative Tribunals set up by 
tlJe Central Covernment ror redressa) of the 
arievanees of tho Central Government 
employees ; and 

(b) if so, tbe details thereof and the 
Dumber of appeal$ filed in these courts? 

THE MINIS~R OF STATE IN THE 
MINtSTk Y OP PBRSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (SHRI 
P. CHIDAMBRAM): (a) ·and (b) Tbere 
is no provision in ,be Administrative 
Tribunals Act. 1985, fOf an appeal to the 
Supreme Court or to the High Court against 
tbe decisions of Administrative Tribunals 
set up under tbat Act. A party allrieved 
by tbe order of an Administrative Tribunal 
can, however, approach tbe SUl'reme Court 
uDder articlo 136 of the Constitution by way 
of \he Special Leave Petitioo. 

Only one 1rib.mal, namely, the Central 
Administrative Tribunal, with its Benches at 
eigbt ditTerent stations baa been set up by 
the Central Govemmtnt so far under tbe 
Administrative Tribuna's Act. 

2506. SHRI BHATTAM SRlllAMA 
. MURTY: 

SHRI T. B~SHBBR. ~ 
SHRI AJOY B I SWAS : 

Will ,be Minister of HO\iB AFPAIRS be 
pleated to ."te tbe Dumber of buk robberies 
and dacoitlel, m\)rdon and rapes committed 
in Delhi during the Jalt OlIO yoar ? 

THE MIN1STER. Of STATS IN THE 
DBPA1l1'M'BNT OF INTBltNAL 
SBCURITY (SHRI ARUM NaKR.U) : 
The crime numbert ODder theM bead. durf." 
tho ,.r 1985 (1.1.85 '0 31.11.'5) "~e as 
IoDowt : 

Crime beads 1985 
__..._ ........ ----

1. Bank robbery. dacolt) & . 10 
burstar' 

2. Murder 311 
3. Rape 19 

Migratioll of ............. ~ 
Researdlers to tile W.t 

2S08. SHRI A. K. PATEL: 
SRRI DIOVIJA Y SINGH : 
DR. T. KALPANA DEVI • 

Will the PRIMB MINISTER be ple~ to 
state : 

(a) whether the attention or Government 
bas been drawn to tbe news item appeario. 
in the "Hio~u8tan Times" on I 3th Februa..,.. 
1986 tbat migration of Indian eD,ineers aDd 
science researchers to the West partieuJarl, 
to USA, i, increasing and tbat most of tbem 
are from Indian Institutes of Technology and 
considered comparable to best in the world ; 

(b) if so, tb, (acts aad figures tbe~eof • 
and f 

(c) the steps beiol takfn by Government 
to check fbi. exodus? 

THE MINISTER OF STATE IN niB 
MINISTRY OF SCJBNCE AND TECH .. 
NOLOGY AND IN THE DEPARTMENTS 
OF OCEAN DEVELOPMENT, ATOMIC 
ENERGY. ELECTRONICS AND SPACe 
(SHRI SmVRAJ V. PAnL): (a) Yes 
Sir • 

• (b) The exact fiprcs or IndIan 
en8tOeera and science researchers loIn • 
abroad i. Dot maintained and 8valtab)e. 

(c) Some of tbe measures beiD, takeD 
are :-

(i) The TrainiD,and Placement Section 
of each III teeps cloae and constan 
liaison with Indian indultrleS; 
orpnlsatioDI to enlPre that th 
student, set Dot ooly a job but e 
place wbere \heir talents COUld": 
bett utUiatd. Tbro»lh t .. e6"rta 
... Dum,*" of .t\ldelil .. 




